To Take Action in Murder Case.

492 SHRI SHISHPAL SINGH KEHARWALA, M.L.A.: will the Home
Minister be pleased to State:-

a) The action taken by the Government in the murder case of Ankur
Prajapati in Kalanwali City; and
b)  Whether any assistance have been provided by the Government to the

family of Ankur Prajapati; if so, the details thereof?

Home Minister, Harvana

Reply:-

a) A criminal case FIR No. 11 dated 19.01.2021 under sections
395/397/458/307 IPC, PS Kalanwali, district Sirsa has been registered.
The case is being investigated by a Special Investigation Team. All out

efforts are being made to trace the case.

b)  No, Sir.
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